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General Health Insurance Scheme 

274. SHRI IQBAL SINGH: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether Union Government have 
formualtcd a General health Insurance or 
reimbursement scheme while signing the 
GATT agreement a new drugs introduced in 
the Country could be cost prohibitive and are 
not within the reach of the common man; 

(b) if so, what are the details thereof and if 
not, what are the reasons therefore; and 

(c) what is Government's reaction 
thereto? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. 
SHANKARANAND): (a) No, sir. 

(b) and (c) Do not arise.  
Population Control 

275. SHRI S.S. SURJEWALA: Will 
the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state: 

(a) the manner in which the population 
explosion is being checked in the country, 

(b) what are the measures taken proposed 
to be taken by Government to achieve the 
two child norm in the country; and 

(c) the Budget allocations for this 
purpose during the last two years and whether 
it is likely to be increased during the next 
year's Budget? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B 
SHANKARANAND): (a) Wide spread 
infrastructure including Sub-Centres, 
Community Health Centres. Primary Health 
Centres etc. has been set up to provide Family 
Planning Services to the people. 
Contraceptives are made available free of 
cost at government health facilities to enable 
acceptors toacceDt methods of their choice. 
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Several 100% Centrally Sponsored Family 
Welfare Schemes are being implemented in 
the States to promote the adoption of the 
small family norm. 

(b) An Action Plan has been adopted for 
implementation by the States. The 
Constitution (Seventy-Ninth Amendment) 
Bill, 1992, has been introduced in the Rajya 
Sabha to promote the adopion of the small 
family norm. 

 

(Rs. in Crores) 
(c) Year Plan Non-Plan Total 

 RE. (Net 
Outgo) 

 

1991-92 856.57 8.54 865.11 

1992-93 1041.00 10.30 1051.30 

1993-94 1423.57 11.34 1434.91 

The allocation during 1994-95 is likely to 
increase over the allocation for 1993-94. 
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Tobacco Usage 

278. SHRI V. HANUMANTHA RAO: 
SHRI MENTAY PAD-
MANABHAM: 

Will the Minister 'of HEALTH AND 
FAMILY WELFARE be pleased to states: 

(a) what are the various forms in which 
tobacco is consumed in India; 

(b) what is the ratio of percentage of each 
of these tobacco products; 

(c) whether Ministry of Health have 
identified all the different forms of tobacco 
usage; and 

(d) if. so, what are the details thereof? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. 
SHANKARANAND): (a) to (d) Tobacco is 
mainly consumed in the form of Cigarettes, 
Bidis, Cigars, Cheroots, Chewing Tobacco, 
Pan Masala, Hookah, Tobacco paste, Snuff, 
Khaini, Zarda etc. No reliable information' is 
available about the ratio or percentage of these 
various products. 

 


